263 Papers Laid

SHRI JYOTIRMOY BOSU: We
have not received the gazettes, This
item should be withheld till such time
you get a confirmation from us that
we have received the gazettes.

MR. SPEAKER: We will check up.

SHRI JYOTIRMOY BOSU: Sir, you
have made an observation earlier that
these gazettes must reach the Mcem-
bers before the papers are laid on the
Table of the House This item should
be withheld till such time you get a
confirmation that we have received
copieg of the gazette. Let your Secre-
tary be directed to ascertain from us
whether we have recelved the gazetles
or not.

MR. SPEAKER-: I will look into
your complaint,

SHRI JYOTIRMOY BOSU: Let it
be withheld tll then; we would not
allow this to be laid on the Talle
today.
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MR, SPEAKER: I have postponed
this ilem to Monday,
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MR. SPEAKER: The matter is list-
:d for Monday.
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MR. SPEAKER: You should not be
an advocate for everybody. The
matter will be taken up in the form
of adjournment motion on Monday....

(Interruptions) **

MR, SPEAKER: Do mot, record.
You must give notice to me.
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You should have given notice to
me. You must give notice to me.

(Interruptions) **

MR, SPEAKER: Without notice, I

won't allow anything. Now Mr. Nara-
simha Rao.

(Interruptions)**

MR. SPEAKER: Give me notice, I
will consider that. Without notice, I
will not.

12.10 hrs,
PUBLIC ACCOUNTS COMMITTEE
STATEMENTS

SHRI P. V. NARASIMHA RAO
(Hanamkonda): I beg to lay on the
Table, a copy each of the following
statements (Hindi and English ver-
sions):

(1) Statement showing final replies
of Government to the recommenda-
tions contained in Chapter V and
the action taken replies on the re-
commendations made in Chapter I
of the Twenty-third Report of the
Public Accounts Committee (Sixth
Lok Sabha) regarding action taken
by Government on the recommenda-
tions contained in their Hundred
and ninety-seventh Report (Fifth
Lok Sabha) on Trade Fairs and Ex-
hibitions.

(2) Statement showing replies
of Government to the recommenda-
tions contained in Chapter V and
the action taken replies on the re-
commendations made in Chapter I
of the Sixty-ninth Report of the
Public Accounts Committee (Sixth
Lok Sabha) regarding action taken
by Government on the recommenda-
tions contained in their Two Hund-

**Not recorded.
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SHRI C. M. STEFHEN (Idukki): I
just wanted to get an information. You
would remember, Sir, there was a
demand from this House for a discus-
sion on the discussions with Mr. Kosy-
gin. Finally, you made an announce-
ment that if somebody writes, then
Government will be reguested to do
something like thal. 1 wrole to you
about 3 or 4 days back.

MR, SPEAKER:
on.

SHRI ¢ M. STEPHEN: I would
like to know [rom the Government at
Jeast this, “The documents are with
them, it is for them to make onlv a
statement—whether they are going to
make a stalement and when they are
gong 1o make a statement. This is a
matter which came up in the House, It
was ciosed_By a decision by you.
Therefore, 1 would like to get some
informaiion as to whether and when
the Prime Minister will make a state-
ment,

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
{SHRI RAVINDRA VARMA): Sir,
the communication, a5 you said, has
beey, received by the Prime Minister,
and a statement will be mmade on
Monday.

MR. SPEAKER: Now Calling Atten-
tion, Shri Kanwar Lal Gupta.

(Interruptions) **

MR. SPEAKER: No, no. You have
not given any notice, I will not allow
it. You must give notice. We must
go according to the rules.

(Interruptions)**

MR. SPEAKER- I won't allow any-
thing. Don't record anything.

(Interruptions) **

MR. SPEAKER:- You cannot have
diferent rules for different persons.
Now, Mr. Kanwar Lal Gupta, He is
not here, Mr. Harikesh Bahadur.

I have passed it
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SHRI JYOTIRMOY BOSU: Yester-
day, Sir, in obedience to the Chair, 1
sat down,

MR, SPEAKER: In obedience to the
Chair, again sit down please.

(Interruptions) **

MR. SPEAKER: No, no.
cord.

Don't re-

(Interruptions)**

MR. SPEAKER- I have given full
opporiumty. On Mondoy, there wall
be the adjournment motion. Mr. Hari-
kesh Bahadur.

(Interruptions)**
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MR. SPEAKER: Don't record.

(Interruptions) **

MR SPEAKER: Order, order,
please, Please go on, Mr. Harlkesh
Bahadur.

12.15 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED BLACK-LISTING OF CERTAIN

COMMENTATORS, WRITERS, JOURNALISTS

AND MEMBERs or ParLiaMENT 3Y ALR.
AND DOURDs.’SHAN
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" **Not recorded,
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